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JM FINANCIAL ASSET RECONSTRUCTION COMPANY LIMITED

-
1 JM FINANCIAL | corporate identify Number: Us7190MHZ007PLC74287
Registered Office: 7th Floor, Cnergy, Appasaheb Marathe Marg, Prabhadevi, Mumbal 400025

Contact Person: 1. Nishant Gautam- 9899216466 2, Rohan Sawant- 3833143013 3, Akshay Hasslja- 022 - 6224 1676
E-Auction Sale Motice - Fresh Sale

That Piramal Capital and Housing Finance Ltd (formerly known as Dewan Housing and finance corporation Ltd) have assigned a pool of Loan (including below
mentioned Loans) together with underlying security interest created thereof along with all the rights, title and interest thereon under Section 5 (1) (b} of the
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 ("SARFAES|I ACT") vide an assignment agreement dated
March 29, 2023 (“the Assignment Agreement™] in favour of IMFARC (1M} (herein referred as Assignee) acting in its capacity as trustee of IMFARC- Aranya- Trust. It
is to notify that PCHFL is authorized and appointed to act as Service provider) Collection agent to facilitate all operational and procedures processes vide
Assipnment) Service Agreement.

FE SUNDAY

PN

A

Whereas, the undersigned being the Autharised officer of the Shivalik Small Finance Bank er.
Shivalik Mercantile Co-operative Bank Lid, under the Securitisation and Reconstruction of
Financial Assets and Enforcement of Secunty Inferest Act 2002 and in exercise of Powers

INVITATION FOR EXPRESSION OF INTEREST FOR
CHANDIGARH OVERSEAS PRIVATE LIMITED OPERATING IN
REAL ESTATE ACTIVITIES AT JADE BUSINESS PARK,
SECTOR-90, MOHALI, PUNJAB
(Under Regulation 364 (1) of the Insolvency and Bankruptcy Board of India (Insclvency

Fesolution Process for Corporate Persons) Regulations, 2016)

SHIVALIK SMALL FINANCE BANK LTD.

Registered Office : 501, Salcon Aurum, Jasola District Centre, Mew Delhi - 110025
CIN : UGES00DL2020PLEIGE02T
POSSESSION NOTICE (For immovable property) Rule 8(1)

Your The Below Mentioned Borrowers, Go-borowers Ard Guaran

. 3 . . LAR
;lmugd;rnszﬂ::.: Er:}uﬁ]:ﬁiﬁéh&‘:g :;gers‘;ﬁ::? E‘:ﬁ:{ﬁ:ﬂﬁf ﬂiﬁf gﬁ o g HEI'[E:TTIF'AHJHLE? . mﬂ Srvate Limiind Pursuant to taking possession of the secured asset mentioned hereunder by the Authorized Officer of Secured Creditor under the SARFAESI Act, 2002 for the
1013;41510253 i thel. M . 5 h Sio Mr. Mah m:ll Singh (B 1. ame @ corporate debior alang 1gar ArOE: Fmaa Ll recovery of amount due from borrower/s, offers are imvited by the undersigned for purchase of immovable property, as described hereunder, which is in the
catiing uponthe 1. "fu"]“" ingh Slo Mr. Mahender Singh (Borrower) with CIN/ PAN Us1100C HE':":"‘F'T‘:UET':'E_E physical possession, on As 15 Where |5 Basis', "As |5 What 15 Basis' and "Whatever s There 15 Basis', Particulars of which are given below:
Hfuﬂs.ﬂnhslmkhngan,ﬂanauta Distict Saharanpur, U.P 247452, 2. Mrs. Kunta Davi 2. | Address of the registered office Metro Plaza, SC0 54-56, 15t Floor, Loan Code/ Branch / — e ——— Earnast Maney Outstanding
Wio Mr. Mahender Singh (Guarantor/Morigagor) Rie 35. Moh Shekhzadgan, Nanauta Cabin I"Iu ? Sactor 80 Borroweris) / Co- Motice Date Address final Price Deposit (EMD) Amount
Distict Saharanpur, U.P 247452 , 3. Mr. Arun I{Iumar S/o Mr. Mahender Singh Chandigarh 1600089 Borrower(s)/ Guarantor(s) and Amount (10% of RP) (22-08-2023)
(Guarantor) R/a 35, Moh Shekhzadgan, Manauta Distict Saharanpur, U.P 247452 , 4. Mr, 3. | URL of website Mot available . T Py r v
Rakesh Kumar S/o Shree Pal (Guarantor) Rio 89, Moh Shekhzadgan, Nanauta Distict - - - - Loan Code No. Dt 21-01-2020, Rs. [ All The Piece and Farcel of The Property Having Rs. Rs. 71.000/- Rs. 9.88.516/- (Rs.
Saharanpur, U.P 247452 to "EF'L“hE Em':"'}mt mentioned in the mﬂ':ga;';"ﬂ Rs.1,10,000/- & EEE;:I[L?;LFEE:@EFE ekirly of et ﬁl‘?ﬂﬁu:ng Park, Sectar- 30, 27300000159, |:.|'1-'-I'-Hrkii E..E?.H 2/- (Rs.5ix Lakh | an Extent:- Flat No.287, Second FI.I::-ur F'ucket-_i. 7. 10,000/- [Rs. | [Rs. Seventy .Nlne Lakh Eight-!,-
(Rupees One Lakh Ten Thousand Only) within 50 days from the date of receipt of the said = = - (Branch), Neeraj Banga Sixty Seven Thousand |Group-1 Sector- B-4, Narela, Delhi, Mew Delhi- Seven Lakh Ten | One Thousand | Eight Thousand Nine
nofice. The Bormower having failed bo repay the amount, notice is hereby given to the 5. | Installed capacity of main products/ sarvices | 9.20 Lakhs sq. i area (Borrower],Nupur Banga| Five Hundred Forty | 110040 Boundaries as Morth: Open Space Thousand Only) Cnly) Hundred Sixteen
Eﬂmr[ﬂ and the public in general that the LIH:IEfE-'r;rI-EId has taken possession of the 6. | Cluantity and value of main products’ | wil {Co Borrower 1) Twio Only) South: Enrty East: Flat No.288 West: Flat No.286 Only)
property described herein below in exercise of powers confemed on himiher under sub- services sold in last financial year Loan Code No. Dt: 30-04-2021, Rs. | All The Piece and Parcel of The Property Having an Rs, s, 4,41,000/- | HRs. 68,38 935/ (Rs,
section (4) of section 13 of the Act read with rule B of the Security InterestiEnforcement) T. I;dumhernferrq:l-:nym.‘ workmen 4 25600000468, 54,35, 794/ 1_H5 Fu_fl-,- Extent:- Property No-A-4/86, Upper Ground qu{lr. 44,10000/- (Rs. | (Rs. Four Lakh Sixty Eight Lakh
Rules 2002 on the 13th day of September of the year 2023, The Borower|s) in particular and 8. | Further details including last available Can be sought by sending a request Karkarduma Noida Four Lakh Thirty Five | Front Side,kh, No-434, Guru Nanak Pura, Laxmi Forty Four Lakh | Forty One Thirty Eight
the public in general is hersby cautioned not to deal with the property and any dealings with financial statements (with schedulas) of two | to Resalution Professional a (Branch), Sandhya Thousand Seven | Nagar, Near-Multan Bhawan Shahdara, Delhi Ten Thousand Thousand Thousand Nine
the property will be subject o the charge of the Shivalix Small Finance Bank Lid. for an years, lists of craditors, relevant dates for | irpcopl@gmail.com ]-HII'IlEnDFI‘l:'.IWEF:I. MNamit Hundred Minety Four |Mew |.]I:".||'II Delhiz- 110092 Boundaries as Morth: Only) Dnly) Hundred Thirty Five
amountofRs.1,10,000V- (Rupees One Lakh Ten Thousand Only) and interest thereon subsaquent events of the process ane avaiabie at T:Iumar Jain {Co Borrower Only) I:F_::Iem a_:_mng F'i,.r'nl.ljpertpl:lq NID.EEEin-uth: Road East: Only)
e - P - ; - a ower West: Multan Bhawan
The Bomower's attantion is invited to provisions of Sub-Section (8) of Section 13 of tha Act, in 9. | Eligibiity for resolution applicants under | Can be sought by sending a request to =
respect of time avaiable, bo redeem the secured assals section 25(2)h) of the Code is available at | Resolution Professional at Loan Code Ma. Dt: 24-05-2021, Rs. | All The Piece and Parcel of The Property Having Rs. Rs. 1,83,000/- | Rs. 18,24,589/- (Rs.
- : irpeoph@amail com 26600000455, Delhi 13,24,103/- an Extent:- Plot No. WX-283/47 A, Second Floor | 1,83,0000/- (Rs. | (Rs. One Lakh Eighteen Lakh
DESCRIPTION OF THE IMMOVABLE PROPERTY sl dale § o ——r (0710 2023 Rajouri Garden (Branch), [Rs.Thirteen Lakh | 'Without Roof Rights, Block- Wz Village Khyala West | Eighteen Lakh | Eighty Three Twenty Four
1. Hypothecation of Stocks in Trade 10. I;S [‘:Im ml[‘} E’:P"?ﬁm;ln ﬂ;ms — Marinder 3ingh Twenty Four Thousand | Block Vishnu Garden, Delhi Mew Delhi Delhi:- Thirty Thowsand Thousand Five
2 Equitable Mortaane on the Pro - Salf Commercial Property. measuring an area of 162 11.|Date o IS5UE O provesianal 15t i|Borrower], Daljit Kaur One Hundred Three | 110018 Boundaries & North: Gali 10 Ft South: Partod | Thousand Only) nly) Hundred Eighty MNine
Sq I:IF1. 1350 ‘f;tl;!ijsgsiluaied atl*-’.l::sgi Manauta, Mahalla E'al‘izﬁzadian Sﬁlamnpur Delhi prospective resolution applicants 12102023 (Co Borrower 1) Only) Plot East: Part of Plot West: Plot No. WZ-283/438 Only}
Road Nanauta, Tehsil Decband, District Saharanpur registered in the revenus records of 12.| Last date for submission of objections |- 5 500 Loan Code Mo, Dt: 28-06-2021, Rs. | All The Piece and Parcel of The Property Having Rs. Rs. 7,28,000/- | Rs. 45,64,360/- (Rs.
BahiMNo, 1, Jild No. 3125, Page No. 661/684 Serial No. 3720 dated 03.04.2006 . In the name to provisional hist 01400004112, New Delhi | 35,44,568/- [Rs.Thirty |an Extent:- Property No |x/67 (Part of Plot) 7.28,0000/- (Rs. | (Rs. Seven Lakh| Forty Five Lakh Sixty
af Mrs. Kunta Devi, 13.| Process email id to submit ECI irpcopl@gmail.com (Branch], Ajay Kashyap Five Lakh Forty Four | 5ham Block, Kallash Magar Mear Pnb Bank Seventy Two Twenty Eight | Four Theusand Three
kv . Sd- (Borrower], Santosh Thowusand Five Gandhi Nagar Delhi Mew Delhi Delhi- 110031 Lakh Eighty Thousand Hundred Sixty Only)
able AssetsProperty Euu.ndnd by Arvind Kumar Kashyap (Co Borrower 1) | Hundred Sixty Eight Thousand Only) Cnly)
Worth) Shop of Amarpan & Ors. South | Shop of Ratan Singh #303, 3rd Floor, Plot Mo, D-190, Phase BB, (Guarantor 4) Vijay
. 1 ; secior T4 Indusirial Area, SAS Magar, Kashyap [Guarantor 5)
Date: 13-09-2023 - Sd-Authorised Officer Place: Mohali Mahal, Punjab 160071 : :
Place: Manaula Shivalik Small Finance Bank Lid Date: 18.00.2023 For Chandigarh Overseas Privats Limited Loan Code Ma. Dt: 26-07-2019, Rs. | All The Piece and Parcel of The Property Having Rs. Rs. 2,81,000/- | Rs. 44,65 168/ (Rs.
19600044568, Delhi- 27,585,569/ an Extent:- Flat Mo, C5, C&, C7, C8 Part of Khasra | 28,10,000/- (Rs, | [Rs. Two Lakh | Forty Four Lakh Sisty
Safdurjung [(Branch), [Rs.Twenty Seven Lakh | Mo, 1242 Ff Block © Ankwr Vihar, Milak Majra, Twenty Eight Eighty One Five Thousand QOne
imran Chaudhry Eighty Five Thouwsand |Loni Ankwr Vihar, Milak Majra, Loni Ghaziabad Lakh Ten Thowsand Hundred Sixty Eight
F SH IVALIK SMALL FINANCE BANK LTD HDB FINANCIAL SERVICES LIMITED {Borrower),5uvalihin (Co | Five Hundred Sixty | Ghaziabad Uttar Pradesh- 201102 Boundaries as | Thousand Only) Only) Only)
Registered Office - 501, Salcon Aurum, Jasola District Centre, New Delhi - 110025 Borrower 1) Nine Only} North: fioad 15 Feet South: Other's Property East:
‘ GIE. mmnuméﬂﬁ:ﬂum? m, ! DEH-MD H':'“':EUHJH{ ﬂnm 132 EFTHE EMFEIAET H{IE U‘[I'IEI"IE- Property West: Part F}F Hh-l]Sl"fl Mo, 1242
POSSESSION NOTICE (For immovable property) Rule 8(1) ic shind Cixefor . i 11 Loan Code Na. Dt: 16-06-2020, Rs. | All The Plece and Parcel of The Property Having Rs. Rs Rs. 61,54,980/- (Rs.

13100002352, Moida 1
Rajendra Place [Branmch),

2,63,94,076/- [Rs. Two
Crore Sixty Three lakh

an Extent:- Property Mo, C- 2, First Floor Block ©
East of Kailash Mew Delhi New Delki Delhi:-

{Rs. Four Crare
Fourteen Lakh

X X . — X 19800042066, Delhi 40,665,468/ [Rs.Forty [an Extent:- Prop No. 468 & 469, 2nd Fir Khasra | 44,20,000/- (Rs, | 4.42,000/-, {Rs. | Sixty One Lakh Fifty
E?EF?:EF;‘[M unﬂﬁmgnﬂd hELﬂgﬂE&h&ns&E{ﬁ:rgME.ﬁéﬁhh Er:;l;l;gam:uﬂ;pki Faclity(as} Fram Hdb Financial Sarvices Limited By Morigaging Your Immovatle Propartias (securities) Pitampura [Branch), Lakh Sixty Six Mo.642 Mohalla Gurahai Circular Road Forty Four Lakh | Four Lakh Forty | Four Thousand Mine
ARV TN Co-operative - B ACUNEAoN CIESWUCIOn And Defavlted In Repayment Of The Same. Consaguend Ta Your Defauls Your Loan Was Classified As Chaman Kumar Thousand Four Chandrawali Alias Shahdara New Delhi Delhi- Twenty Twa Thousand | Hundred Eighty Only)
Financial Assats and Enforcement of Security Interest Act 2002 and in exercisa of Powers Mon-performing Asset. Subsequetly, The Campary Has lssued Demand Motce Under Section 13(2) Of (Barrower), Ashok Hundred Sixty Eight | 110032 Boundaries as Morth: Road 20 Feet Thousand Only) Only)
conferrad under section 13{12) read with rule 3 of the Security Interest (Enforcement) Rules The Sacurilization And Reconstnuclion Of Financial Asset &nd Erdorcameant OF Securily Inlerest &¢1, 2002 K Co B 1 onl Sauth: Other's P tv East: Part of Plot West:
2002, issued a Demand Hé-tin:]=e dated 03,07.2023 for Ir.'ran[Ln No_ 102644000042 calling | | e/t Tha Goritauri OF Wiich Ara Bolng Puliibhod Horsmih A Por Bection T3] OF The At Road e (e Berraverd " Other's Property
' b Horls Bold 2 ' 5 . ' 5 ; With Rule 3(1) Of The Securly Interes] [enforcement) Rules, 2002 As And By Way Of Altamate Servios =
upon the 1, Wis Harish Cold rage (Prop. Mrs. Suman Jain Wia Late Sh. Harish Kumar Upan You. Delails OF The Barrowars, Co-barrowers, Loan Acsount No., Loan Amaurd, Demand Nealice Lean Code No. Dt: 23-04-2018, Rs. | All The Piece and Parcel of The Property Having Rs. Rs Rs. 46,72,016/- (Rs.
Jain) Rio Moh. Kabli Gate, Near Buddha Peer, Mawana Meerut U.P 250401, 2. Mrs. Urder Saction 13(2) Date, Amount Claimead In Tha Mofice, Npa Date &nd Securities Are Givan As Under; 13100001469, Moida 1 28,97 698/ an Extent:- Plot No. A - 19/1 , Entire Building, 24,00,000/- (Rs. | 24,00,000/-, Farty Six Lakh
Suman Jain Wio Late Sh. Harish Kumar Jain Rie H.No. 1258 Moh Munna Lal, Mawana 1| Name Of The Borrower & Co-Borrowers: Steel Corporation - BB Gavind Pur Opp Kalka Ji Rajendra Place [Branch), | [Rs.Twenty Eight Lakh | Out Of Khasra Mo. 418, Block-A, David Public Twenty Four [Rs. Twenty Seventy Twao
Meerut 250401 , 3, Mr. Pawan Kumar Goel R, H.No. 2422/2423, Moh Munna Lal, Near EU? Depat Kelkaji South Delhi Dalhi-11001% Dalhi And Also : Fiot No-28 Block-d Secioe-20 Banti {Borrower),Ravi  |Minety Seven Thousand| School, Village Beharipur, Dayalpur Extn, Lakh Only) Feur Lakh Thousand Sixteen
Jain Mandir Mawana Meerut U.P 250401, 4. Mr. Ashish Jain S/o Late. Harish Kumar Jain Lﬁﬁagtlgl?b]nﬁlg?:ﬂ;Jqua Fﬂ?ﬂﬁ;ﬁ;ﬂﬁﬂ?gﬂ?ﬁg?E;;ﬂ;gl;'#ﬂfzﬂ::ﬁneﬁugg iCa Borrower 1) Six Hundred Ninety  |Sha hdara, New Delhi- 110094, Delhi. Boundaries Only) Only)
Rio Moh Munna Lal, Near Jain Mandir Mawana Meerut U.P 250401, 5. Ms. Pragati Jain B ecior-30 Noids Fhiua-!ﬂﬂ-ﬂsgfuﬂttar Predesh - Loan Account No.- B458570 - Laan .lﬂmunt: Premwati Chauhan [Co Eight Only) as North: Road Sm._l'th: Rem aining .F'art of Portion
Dio Late. Harish Kumar Jain Rlo H.No. 1124, Near Jain Mandir, Moh Munna Lal, Rs 5100000 [Rupaes Ninety Ona Lakhs Only) - Demand Notice - 19/08/2023: Amount Claimed Borrower Z) No. A- 19 East: Gali West: Remaining Part of
Mawana Meerut UP 250401 to repay the amount menticned in the nobice being : Rs. 7,434, 208,700 (Rupees Sevently Four Lakhs Ninety Four Thousand Two Hundred Eight and Portion No. A- 19
Rs.20,71,000/- (Rupees Twenty Lakh Seventy One Thousand Only) within 80 days from Pase Seventy Only) as of 19.08.2023 and future contractual interest fill actual reaization Loan Code No. Dt: 14-06-2021, Rs. | All The Piece and Parcel of The Property Having Rs. Rs. Rs. 65,65,716/- (Rs.
i id noti ing fai - Aogaller vith |nGriants aenass, coal and chargaa ol Nea Dakc D2/, Delals OF 19600044245, Delhi- 53,76,820/- (Rs.Fift Extent:- B-32, Khasra No-831, Gali No-1 £0,40,000/- (R Sixty Five Lakh Si
the date of receipt of the said nofice. The Borrower having failed to repay the amount, nofice securily - Allthe Plice And Parcel of progerty Plot Bearing Mo 28, area Measuring 310,00 Sg Mirs _ , Delhi .76,820/- (Rs.Fi y |an Extent: , Khasra No-831, Gali Na 0,40,000/- (Rs. | 60,40,000/-, | Sixty Five Lakh Sixty
is hereby given to th Borroweris) and the publi in general that the undersigned has taken S EI e o Src oo e e e Nagar Uitar Prudl}sﬁ- F"n:np-errg.: Safdurjung [Branch), Arshad | Three Lakh Seugntl,.l Sin | Kumaaon Sguare, West Vinod Magar ":-'lllage . Sixty Lakh Forty| (Rs, Sixty Lakh | Five Thnu::an.l:l Seven
possession of the property described herein below in exercise of powers confemed on Direction East : 0-29, West- 0-27, North - FiotMo D-128 13, Sauth : Road Ehan (Borrower), Rameez Thousand Eight Man-;‘].awall Fazalpur Sha.hu:lara, Delhi Mew Delhi | Thousand Only) Forty Hundred Sixtesn
himiher under sub-section (4) of section 13 of the Act read with rule 8 of the Security |  [2{Name OF The Borrower & Co-Borrowers: Ramesh Verma - 62 Ameil Pur Garhi East Of Kailash F""ﬂ“”‘“’*"" [EEE‘:”':"”‘?E;:' Hundred Twenty Only] E‘*;:';'S 1 ‘ﬁﬂir H"-;“J““";"‘;‘QSE-“ ’:“E"t"‘- ‘;'EI" No. Thousand Only)
InterastiEnforcement) Rulas 2002 on the 14th day of September of the year 2023. The Mear skon Temple Mew Delhi Delhi- 110065 Dethi And Alsg: Plot No. 64, Khasra No, 121 Situated anwara Khatoon | e *"”:_ + Flot No. B-33 East: Part of Flot Only)
Borrower(s) in particular and the public in general s hareby cautioned not to deal wilh the At Garhi Exin Jharia Maria, Tehsil Hauz Khes Dethi-110085 - Mamta Jagdish - 62 Ameit Puri Garhi Borrower 2) West: Gall
, - - - Easl Of Kadash New Dalhi 110065 Delhi © Loan Account No. 540152601 2100461A536042 | Loan Code Na Dt: 24-05-2021, Rs. | All The Piece and Parcel of The Property Havin Rs Rs Rs. 20,87,869/- (Rs
property and any dealings with the property will be subject 1o the charge of the Shivalik Small Loan Amount : Rs 2500000~ (Rupees Twenty Five Lakhis Orly] by Loan Account Numbet : : , Rs. perty E - . - 20,87, -
Fi Bank Lid. 1 of Rs.20 71 000-(R T b Say 0n ' e i ty Fiv ¥l by Le 19600044347, Delhi- 15,82,313/- (Rs.Fifteen|an Extent:- H. No. 1/9920, Rhs 3rd Floor With 16,50,000/- (Rs. | 16,50,000/- (Rs.| Twenty Lakh Eighty
inance Bank Lid. for an amount of Rs.2U, /1,000 Rupees Twenly Lak enty Une 5401326 and ta the tune of Rs 879000/- (Rupess Mina Lakha Saventy Mine Thousand Oniy) b : . . : :
32 I7S000!- (Rupees 5 Saventy ; ) by Safdurjung (Branch) Lakh Eighty Two | Roof Gali No. 1-G, Kh No-541/300, West Gorakh | Sixteen Lakh | Sixteen Lakh | Seven Thousand
Thousand Cnly) and interest therean. Loan Account Number 14100450, and & the fune of Rs 2621404/~ {Rupeas Twandy Six Lakhs unung - E - -9, kR r VHES _ _ _ _
Th r's attenfion s invitad to provisions of Sub-Saction (8] of Section 13 of e Act.in Twenity Orie Thousand Four Hundred Four Only) by Loan Account Number 8536042 ©_Demand Harish [Borrower], Anita Thowsand Three Park, Sha..hl:lara Delhi New D'E“'I! |'.'|'E||'II..- 110032 Fifty Thowsand | Fifty Thousand| Eight Hundred Sinty
o dable. to radeam th q e ' Notice - 15062023, Amount Claimed : Rs, 42,11 419 7%- (Rupees Forly Twe Lakhs Eleven (Co Borrower 1) Hundred Thirteen | Boundaries as North: Other .let Portion of F'||}t. Oriby) Cinilly) Ming Only)
FESPEC] OF lme 3vakaiie, 10 radeem Ine SecUrad assals, Thousand Mine Hundred Minsteen and Paiss Seventy Nine Only) &s of 19,08,2022 and future Only} South: Plot No.1,/9914 East: Private Gali West: Gali
DESCRIPTION OF THE IMMOVABLE PROPERTY mhaﬁa[)gtgﬁagg%!z:ﬁliﬁlfuﬁfggunﬂﬁqﬂm: Flﬁu;::neu;:; gﬁﬂ?ﬁnﬁ?ﬁxgﬁﬁf _54 Loan Code No. Dr: 20-07-2018, Rs. [ All The Piece and Parcel of The Property Having Rs. Rs Rs. 1,08,42,464/- (Rs
1. Hypothecation of Stocks in Trade Khasra No-121, Garhi, Hauz Khaz, New Delhi- 110065 - Proerty Area 138 8 5 Yards ' Lﬂh{:rcclmtmai New Delhi- 5;13,63,1‘;‘;3.-"- {Rs Frlﬁrw an Extent:- Flat N-i:l-'jﬂ- A, Ground Floor, Mi _:?. Flat | 107,920,000/ (Rs. | 1,07,90,000/- | One Crore E_Eht Lat;
S0. Mirs, Situated at Khasra No. 1735 Nagar Palia, Mohala Kabli Gate Mawana Fargana | | The Abowe Mentioned Demanded Amount With Further Interest As Mensioned Hereinabave In Ful Ratan Singh Chauhan Thousand One | New Delhi New Delhi- 110085, Delhi. Lakh Ninety | Seven Lakh | Four Hundred Sixty
Hastinapur , District Meerut, U_P registered in the revenue racords of Bahi No. 1, Jid No Within &0 Days Of This Natlos Faiing Which The Undersigned Shal Be Consirained To Take Acton 'fE:J"ﬂW“']- Koshal Hundred T'?"‘t‘f Three Thousand Only} | Ninety Four Only)
\ Lo - o Lrdier This Act Ter Enore The Abosa-mantioned Sacuwilies. (Borrower's Atlention |5 Invited To Chaukhan [Co B 1 0O
2698, Page No. 5431550, Serial No. B548 dated 26,11.2001, In the name of Mrs, Suman Jain § | proyisions Of Sub-section (8] OF Section 13 Of The Act. Respect Of Time Available, To uhan (Co Borower 1) ) _ Thovsend Troy)
Wio Late Sh. Harish Kumar Jain, Mr. Ashish Jain Sio Late, Harish Kumar Jain, Ms. Pragati Redeem The Secured Assets.) Pleasa Nota That As Per Section 13(13) OF The Said Act, You Ara Loan Code No. Dt: 24-05-2021, Rs. [ All The Piece and Parcel of The Property Having an | Rs.15,10,000/- | Rs. 1,51,000/- [ Rs. 16,45,482/- (Rs,
Jain Dfo Late. Harish Kumar Jain. Restrainad Fram Transferring The Above-referred Sacurities By Way Of Sale, Lease Or Otharwise 19000002158, Raj Nagar | 12,38,000/- (Rs, Twelve| Extent:- Plot No,1/6500, Second Floor, Azad Gali | (Rs, Fifteen Lakh| [Rs. One Lakh | Sixteen Lakh Forty
knmovable Assetal Bounded Withaut Qur Corsant And Arry Non Compliance OF Section 13(13) Of The Act |s Punishable Under {Branch), Dilkagh Singh Lakh Thirty Eight  |Me.1, East Rohtash Nagar, Old No. 1254,/1-B, Kh Ten Thousand Fifty One Five Thousand Four
. sets(Property Bounded by- ﬁm*"ﬂ?ﬂ E"gﬁﬁ;ﬁ;ﬁi‘“”ﬂﬁ'mw Please Contact Mr. Arun Yadav Phone 3350538356 Or {Barrower), Kulvinder Theusand Only) | No. 240, vill Sikdarpur Shahdara, Delhi New Onily) Thousand | Hundred Eighty Two
East | Road West |  PropertyofLakhan Singh & Neeraj Kumar e ""I ) ) S04- AUTHORISED OFFICER Kaur {Co Borrower 1) Delhi Delhiz- 110032 Boundaries as North: Only) only)
NEII'H'I H.Uﬂlj s':ﬂ.ﬂh F"I'IJFIEI't]'G-'LEH."Iaﬂ s".;h &” J F:urnar le- Dﬂ h| DB’M- 1?.':9.2'“23 FDH HDE- FI'I.I".HGI.IEI.L EEWH:EB I.IMI.IIED..J F'r"L'll:ll'_' rlllll, I:JF Dlhl."‘r:'r- SULI “'I' Guli 11& Wldl'_" EHE-".'.
Date: 14-00-2073 S Autharised Offcer Property Mo. 1/6459 West: Property of Others
F’|EDE-.‘: Mawana Shivalik Small Finance Bank Ltd. Loan Code Ma. D 21-06-2022, Rs. | All The Piece and Parcel of The Property Having |Rs.4,14,67 500/-| Rs. 41 46, 750/- | Rs, 3,03, 85,096/- {Rs.
Three Crore Three

iRs. Farty One
Lakh Forty Six

Lakh Eighty Five

Yadav Buyer is the second party this side 25 f 3 inch, West- House of Salam now owner Jagdish, Prempal & Yashpal this side 25 t 3
inch, North- House of Sakina now owner Jagdish, Prempal & Yashpal this side 13 fi., South- Nala thereafler Holi wala chowk then rasta
this side 13 ft., Bounded as per sale deed Property No. 15/14: East- House Sonpal Teli, West- House Maohan Lal, North- House Shakina
Begam Jauja lsmail, South- Got. Road, Bounded as per sale deed Property No. 15/12: East- Property Daori Lal this side 47 ft., West-
Arazi Prempal & Properly Ashok Yadav above mentioned Buyer this side 44 ft. 3 inch, North- Property Pali Bhagat ete.. South- Mala
thereafter common govi. road this side 11 f. 3 inch, Boundaries of complete property as per latest inspection: East- House of Don
Lal, Wesi- House of Prempal, North- House of Mahesh Yadav & Prempal, South- Govt, Road, Nala & Holi Chowk

3. Equitable Morigage of Land & Building Property Situated at Part of Khet No. 2453 & 2451, Near Sarai Bhusia, Koil, Aligarh, Area-
386.93 Sq. Mir,, Properly in the name of Ashok Yadav Sio Late Shri Raghuveer Singh Yadav, Bounded as as per sale deed plot area

Eumar {Borrasver),
Sunita Goyal
(Co Borrower 1)

11,01,592/- (Rs.Eleven
Lakh One Thousand Five
Hundred Minety Two
Only)" & "Dt 24-05-
2021, Rs, 13,00,391/-
{RsThirteen Lakh Thres

Hundred Minety One

Cnly]™

South: Property Mo, B3 East: Street West; Road

P - - Saf Immpex (Borrower), Ninety Four Thausand | 110065 Boundaries as Morth: Road 1004t Wide Lixty Seven Thausand Thousand Minety Six
ARYAVART BANK /.3 e 1K= = = k= .3l Regional Office, Aman Batra (Co Borrower | Seventy Six Only) | South: Service Lane 15ft Wide East: Plot No. C- 3| Thousand Five | Seven Hundred only)
(A Joiint Undertaking of Govt. of India. UP. Govt. & Bank of India] & Y ¢ . ——— . Aligarh 1) Sumant Batra West: Plot No, C- 1 Hundred QOnly) Fifty Only)
VLT LN iy O of India, U.F. Govt. & Sank of India] "4 (e s, W W) W T W i ) o i 9 (Co Berrower 2) Esha
POSSESSION NOTICE For MOVABLENIMMOVABLE PROPERTY [Under Rule 8(1)] Malhotra (Guarantor 1)
The Authorized Officer of Aryavarl Bank under the Securitization and Reconstruction of Financial Assets & Enforcement of Security Loan Code Nao. Dt: 18-12-2021, Rs. | All The Piece and Farcel of The Property Having | Rs.14,00,000/- | Rs. 1,40,000/- | Rs. 18, 71,882/ (Rs.
Interast Act, 2002 and in exercise of powers confarred under Section 13(12) read with Rule-3 of the Security Interast (Enforcement) 11900002712, Noida 14,75,056/- {Rs. an Extent:- Shop No-208, Second Floar, Plot No- | (Rs. Fourteen [Rs. One Lakh Eighteen Lakh
Rules, 2002, issued demand notice on the date mentionad against account and stated hereunder calling upan the borrowers/ (Branch), Abha Singh Fourteen Lakh Seventy | 2, Block-o & P Lsc {local Shopping Complex Lakh Only) Forty Twenty One
guarantors/mortagagaors to repay the amount mentioned in the notice being together with further interest at contractual rate on the (Borrower], Pankaj Five Thousand Fifty Six | Aggarwal Tower, Dilshad Garden Delhi New Delhi Thousand Thousand Eight
aforesaid amount and incidental expenses, costs, charges efc. within sikty days from the date of receipt of said notice. The Kumar Singh (Co Only} Dethi- 110095 Boundaries as North: Other South: Only) Hundred Eighty Twao
borrowers/guarantors/morigagors having falled to repay the amount nofice is hereby given to the borrowars/guarantors/morigagors Borrower 1) Entry East: Shop No-209 West: Shop No-207 Only}
and the public in general that the undersigned has laken the possession of the properties described herein below in exercise lo Loan Code Nao. Dt: 21-01-2020, Rs. | All The Piece and Parcel of The Property Having | Rs.7,70,000/- | Rs. 77,000/- | Rs. 16,87,274/- (Rs.
powers conferred on him'her under section 13(4) of the said act read with the Rule-8 of the said Rules on the date mentioned 28300000510, Rohtak 13,98 594/- (Rs.  |an Extent:- Eastern Part of Plot Min, Khewat Mo- | (Rs. Seven Lakh | (Rs. Seventy | Sixteen Lakh Eighty
hereunder. The borrowers attention is invited fo the provision of Eul:u-Ee:‘;h::un 1:5} of section - 13 of th Act, in respect of time al-'a_llable {Branch)], Bansi Lal Thirteen Lakh Ninety |114, Khata Mo-160, Killa No-24/1/1 Maja Knheli Seventy SavEn Seven Thousand Two
Io redeem the secured assets. The Borrowers/Guarantors/Mortgagors in particular and the public in general are hereby cautioned (Borrower),Nikki {Co Eight Thousand Five | Ekta Colony Rohtak, Rohtak, Rohtak- 124001 Thousand Only)|  Thousand Hundred Seventy
not to deal with the properties. Any dealing with the properties will be subject to the charge of Aryavart Bank for the amounts and Borrower 1) Hundred Ninety Four |Boundaries as North: Street-13'10 Ft South: H/fo cnly) Four Only)
interest thereon. Details of the mortgaged Properties of which the possession had been taken is as follows, anly) Mohar Singh-13"10 Ft East: Pfo Others-39'ft West:
Name of the Amt. Due as per Di“nf Dl of . Hfo Sarita-39'ft
Borrower/Guarantor demand nofice | Negjpy |PoSSeESm Details of the Mortgaged Property Lean Code Nao. Dt: 08-10-2021, Rs. | All The Piece and Parcel of The Property Having | Rs.17,20,000/- | Rs. 1,72,000/- | Rs. 23,356,464/ (Rs.
20000043071, Noida 17,585,593/~ [Rs. an Extent:- Property Bearing Mo.: 1279-A/8, First| [Rs. Seventeen | (Rs. One Lakh | Twenty Three Lakh
sectar 2 (Branch), Seventeen Lakh Eighty | Floor, Rear Side, Khasra No 93, Gali No.8 Lakh Twenty Seventy Two | Thirty 3ix Thousand
Borrower- Wiz Krishna Traders, P'rup_- H,Em &3 =3 EMT of Commercial property which is part & parcel of Khet No. 107, Masruddin (Borrower), Five Thousand Five |Govindpuri. Kalkaji, Delhi New Delhi Delhi:- Thousand Only)| Thousand Four Hundred Sixty
Kikdeep Sharma Sfo Shiv Dayal Sharma, |+ interest & ﬁ. &= | Khet No. 126, Commercial Building Sunnise Plaza, Tala Nagr, Opp. Afsana (Co Borrower 1) | Hundred Ninety Three | 110019 Boundaries as North: Property No.1279 Only) Four Only)
Guarartor- 1. |":I.J|E|E'Ep Sharma 3o Shiv ulherF e, g DPS, FEamghat Road. -ﬁ.ligarh Situated at "a"ilaga TE|EIEPUF Kalan, Only) El.'.IlJ'IZI'.IZ Property Mo. 1Z278/8 East: 10 Ft Road
Dayal Sharma, 2. Shwangi Sharma Wio| ot 200520z | 2 | < |Ramghat Road Pargana & Tehsil Koll, Aligarh, Area- 1525 Sa. M., et Dher Prospry
Kuldeep Sharma, 3. Anita Sharma Wia Property in the name of Kuldeep Sharma Slo Shiv Dayal Sharma, Loan Code Na, Dt 20-07-201 EL. Rs. |&ll The Piece and Parcel of The F‘.mpﬂ ity Having | Rs.14,70,000/- | Rs. 147,000/~ | Rs. ?S.El,]..ﬂdj- (Rs.
Tara Chand Sh Bounded as: East- Ramghat Road, West- Plot of Madhu Singh 19000001061, Raj Magar | 15,71,381/- (Rs.Fifteen | an Extent:- Plot No, Rz-80/3 A, First Floor Front (Rs, Fourteen | (Rs. One Lakh Twenty Five Lakh
g LA ki Marth- leﬂ'[ Mairanal Sharma Enuilh- Plot of Yogendra Sinah ' {Branch), Amit Kumar Lakh Seventy One | Plot No-RZ-60/34, Khasra No.510 & 511 Gali No. | Lakh Seventy Forty Seven | Sixty One Thousand
pa i o k! singh {Borrawer), Pinki Thousand Three 12 , Tughlakabad Ext., Near Gvt 3chool, New Thousand Only) Thousarnd Dne Hundred Eighty
Borrowers s M}' Car Services, Prop.- ﬁ,jﬁ‘m [ 2 | EMT of Commercial property which is part & parcel of Khet No. 107, singh {Co Borrower 1) Hundred Eighty One | Delhi, Mew Delhi-110019, Delhi. Boundaries as Ol Four
Shivangi Sharma Wio Kuldeep Sharma, | +imeestt | & | & | Khet No. 126, Commercial Building Sunrise Plaza, Tula Nagri, Opp. Qi) North: HNo. 8/51 Scuth: Gall East: Road West:
Guarantor- 1. Kuldeep Sharma Sio Shiv|  ofr | &2 | & |DSP, Ramghat Road, Aligarh Situated at Village Talaspur Kalan, HNo. 60/38
Dayal Sharma, 2. Shivangi Sharma Wio | bl a5z | 93 | 2 |Ramghat Road Pargana & Tehsil Koil, Aligarh, Area- 1525 Sg. Mrr, Loan Code No. Dt: 28-06-2021, Rs. | All The Piece and Parcel of The Property Having | Rs.20,30,000/- | Rs.2,03,000/- | Rs. 16,21,388/- (Rs.
Kuldeep Shama, 3, Anita Shama Wio .28 Property in the name of Kukleep Sharma Slo Shiv Dayal Sharma, ;EEDDU%D#;E El:FEIhi " . 1F4,-f| 4.?5?{- " zlﬁxtentr:j Plot EJ: A;E:imuna.::llnnr.ﬁiali l'-:l.cl- I:TP;_IE Tw:rll'lt'g.r Lakl.; [Fts._'rl':.ru Lakh Sixte_ln_z;_l'll Lakh Iu_:'_le-lntl,.'
. 2 1 H d]aurl laarden rancim), =. Fourteen La Ydm INagar, dnder Nagar village urgjl IFL"r' FU=am reg ne ousan reg
Tara Chand Sharma Ezﬂ;di‘tll mﬁf IE&;“ Iﬁg;lnghat Féc'a'::h 1":?5: FP,:,m n:ﬂll.'laghu ;.Smgh, Rina Singh (Borrower), | Forty Four Thousand | Khas Shahdara, Delhi New Delhi Delhiz- 110051 Only) Thousand | Hundred Eighty Eight
) OV INElrapa ama, S0uil- Fil o Togendra 3ing Tarun Kumar (Lo Seven Hundred Minety | Boundaries as Morth: Other Property South: Road nly) Only)
Borrower- s Krista Automabiles, Prop.- | 3239752 | &3 | 3 | EMT of Commercial property which is part & parcel of Khet No. 107, Barrower 1) SevenOnly}  |Fask: Benmiming Portion o Te Froperty Eg:g:
Kuldegp Sharma Sio Shiv Dayal Shama, | +imesis | & | & | Khet No. 126, Commercial Building Sunrise Plaza, Tula Nagri, Opp. - = =
Guarnor- 1. ﬁUdEE[!' Shamia Sio Shiy othar L g DSF, FEamghat Road, Migar‘h Situated at "-"i"ﬂQE Talas.pur Kalan, Loan Code Na, De: 21-01-2020, Bs. | All The Piece and Parcel of The Property Hau'in.g Rs.16,60,000/- | Rs. 166,000/ | Rs. 2956907/ - (Rs.
. aepanses From - o : ; . ) 01400004828, New 20,477,638/ (Rs.Twenty | an Extent:- /1891, plot Mo-22 third Floor, Gall  |{Rs, Sikteen Lakh| (Rs. One Lakh Twenty Mine Lakh
Dayal Sharma, 2. Stivangi Shama Wio | py g .05 2023 =2 | Ramghat Road Pargana & Tehsil Koil, Aligarh, Area- 1525 Sq. Mir,, . . . _
Kul Shy 1 Ana Sha wial e P in the F Kuld Sh S Shiv Daval Sh Delhi (Branch], Sunil Lakh Forty Seven WO- 3, Kh No-, 8,9, 11 To 16 & 128, Kailash Sixty Thousand Sixty Six Fifty Six Thousand
uigaeg fina, nia fma roperty in . Name Of RsCeap Shama >0 Alv Liaya a_rma" lain (Borrower),Gunjan | Thousand Six Hundred | Magar, Gandhi Nagar, Shahdara Delhl New Delhi- Drily) Thousarnd Nine Hundred Seven
Tara Chand Sharma Bounded as: East- Ramghat Road, West- Plot of Madhu Singh, Jain (Co Borrower 1) Thirty Eight Only) | 110092 Boundaries as North: Other Property cinly) only)
MNorth- Plot of Netrapal Sharma, South- Plot of Yogendra Singh south: Road 15ft East: Remaining Portion West:
: f Others
Branch: Agra Road, Aligarh rroperty o
Borrower- Kishna Sharma Wio Anind | 70,734 | & | & |EMT of House Property Situaled at Part of Khasra No. 10012, Nagla 19800042237, Delhi- 68,01,472/- (Rs.Sixty |an Extent:- House No-121,  Block. Khasra No- | (Rs. Sixty One | (Rs. Six Lakh | Eighty One Lakh Fifty
Sharma, Guaranior- 1, Neeraj Shamma Slo | +imerestd | & | & | Malvi, Pargana & Tehsil Koil Aligarh, Area- 41.80 Sq. Mir, Property in Pitampura (Branch), Eight Lakh One  |19/18. Shiva Enclave, Gali Ne.10 Vikas Nagar, Lakh Seventy | Seventeen | Five Thousand Three
Dharam Vieesr Shamma, 2. Ravindra Kumar olher 5 g the name of Krishna Sharma Wio Anvind Sharma, Bounded as: Easi- Ankit Singh (Borrower], Thousand Four Uttam Magar New Delhi New Delhi Delhi: Thousand Only) Thowsand Hundred Seventeen
Sharma Sia Mathura Prasad %'ﬁ%ﬁf%“ e > |Rasta 15 Ft. Wide West- House of Laxman Singh, North- House of Mandu (Co Borrower 1) | Hundred Seventy Two | 110059 Boundaries as North: Plot No.122 Only) Only)
T e o Balveer Singh, South- House of Seller Pushpa Singh (Cao Only) South: Plot No.120 East: Road 18 Feet West:
: Borrower 2| Other's Property
- p - : — ;

Borrower- Roopan Sharma Wio (102203260 &5 & Equitable Morigage of Residental Properly at porlion of Khasra No. Loan Code Na. Dt: 28-06-2021, Rs. | All The Piece and Parcel of The Property Having an | Rs.19,20,000/- | Rs. 1,92,000/- | Rs. 20,47 305/- (Rs.
Ea”'"drghzumra?hiq“"ﬁa Rﬁ:'”d:]ﬂ *'"I:';’ﬁ'f‘ & | & (10022 and House Nagar Nigam No. 5132 C-1(17) Situated at Kasha 20000042463, Noida- 18,16,795/- Extent:- Property No- 1/3190-A Ground Flogr (Ris. Nineteen | [Rs. One Lakh | Twenty Lakh Forty
umar Ima =0 .Et ura Frasad, . :;me EI % Koil, Near Magla Mobi, Banna Devi, Algarh, J!'ul"E!-H.- 104.51 Sq. Mir, sector 2 (Branch), Neeraj [Rs.Eighteen Lakh Plot No- 1/3190-A Khasra No- B03/610 Village Lakh Twenty Ninety Two Soven Thousand
Guarantor- 1. Neeraj Sharma s‘l'} Eﬁfﬁ_zuzg = e |Propery in the name of Roopan Sharma Wio Ravindra Kumar Sharma, Kurmar Sixteen Thousand | Sikdarpur, Shahdara, Delhi New Delhi Delhi:- Thousand Only)] Thousand | Three Hundred Five

Dharm Veer Sharma, 2. Mohanish Bounded as: East- Pib Shakuntata Devi, West- Fio Chandrawati & Others, {Borrower),Madhu Bala | Seven Hundred Ninety | 110032 Boundaries as North: Road South: Only) only)
Saraswat 3/o Ram Gopal Saraswal North- Plot Rasta 15 Ft Wide, South- Arazi Land of Crwner {Co Borrower 1) Five Only) Property of Other's East: Property of Other's
Borrower- Mis Mahabharat Traders 1804351330\ &3 | &5 |1 Hypothecation of Stock of Electronic tem West: Part Property No- 1/3190
through its pr_cﬂ..ﬂlshd-; Yadav Slo Late | +interest & .,-'?";4 ﬁ 2. Bquitable Mortgage of Properly No. 1512, 1514, 1515 as per sale Loan Code Mo, “Dt: 30-04-2021, Rs, | All The Piece and Parcel of The Property Having | Rs.1,08,40,000/-| Rs. 10,84,000/- | Rs, 1,30,06,194/- (Rs
Raghuveer Singh Yadav & Ashok Yadav | ofher o™ | 2 |deed bearing Magar Migam Mo, 1513, 15114, 1515, Located &t Sarai 01400004352 & 68,79,931/- (Rs.Sixty |an Extent:- Property No. B 10 Entire Building {Rs. One Crore | (Rs. Ten Lakh | One Crore Thirty
/o Late Raghuveer Singh Yadaw, | S¢penses r— i Bhusia, Jaiganj Road, Aligarh, Area- 105.35 Sq. Mir., Property in the name 01400004420 & Eight Lakh Seventy Nine | Part of Khasra No-583 &584 Devli Road Krishna | Eight Lakh Forty|  Eighty Four Lakh Six Thousand
Guarantor- 1. Honey Yadav Sio Ashok A - of Ashok Yadav Slo Raghuveer Singh Yaday, Bounded as per sale deed 25500002108, Mew Thousand Nine Hundred | Park Khanpur Delhi New Delhi Mew Delhi Delhi:- | Thousand Only) Thowsand One Hundred Ninety
Yadav, 2. Rohit Yadav 5/o Ashok Yadav Property Mo. 15/15: East- House .].r,!.'um.jml now owner Ashok Delhi (Branch), Ashok Thirty One Only]" & | 110062 Boundaries as North: Property No. B11 Cinlly) Four Only)

' : "Dt 24-05-2021, Rs,

DATE OF E-AUCTION: 19-10-2023, FROM 11.00 A.M. TO 2.00 P.M (WITH UNLIMITED EXTENSION OF 5 MINUTES EACH]),
LAST DATE OF SUBMISSION OF BID: 18-10-2023, BEFORE 4.00 P.M.

190.41 Sq Mt.: East- Maap 40 Ft then Arazi seller Girdhan Lal, West- Maap 42 Ft then plot buyer, North- Naap 50 Ft. then factory
Jhamman Lal, South- Maap 50 Ft. then rasta 15 ft, wide, Bounded as as per sale deed plot area 196.46 5q Mt.: East- Naap 38 FL. 6 inch
then factory Girdhan Lal, West- Maap 38 FL 10 inch then property omprakash, North- Naap 54 FL then factory Jhamman Lal, South- Naap
54 Ft then rasta 15 ft. wide, Boundaries of complete property as per latest inspection: East- Faclory of Girdhari Lal, West- Property of
Om Prakash, North- Factory of Jnamman Lal, South- 15 Ft. wide road

Date : 17-09-2023 Authorised Officer

financialexp.epapr.in

For detailed terms and canditions of the Sale, please refer to the link provided in https:/ fwww, jmfinancialarc.com/Home/fAssetsforsale OR
https:/ fwenw bankauction.in,
STATUTORY 30 DAYS SALE NOTICE UMDER SARFAESI ACT TO THE BEORROWER/GUARANTOR / MORTGAGOR

The above mentioned Borrower/Guarantor are hereby noticed to pay the sum as mentioned in section 13{2} notice in full with accrued interest till date before the
date of auction, failing which property will be auctioned/sold and balance dues if any will be recovered with interest and cost from borrower/guarantor.

Date; 17-09-2023 sd/- ([Authorised Officer)
\Place: Delhi (Aramya - Trust)

Place : Aligarh

Chandigarh



